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Mry Arun Shama, Proxy counsel for "
'Mr. Vikran Vashistha, Counsel for the app licantijl

LO@V &éuﬂ‘/ﬁm © Mx{¥ Arun Shama, Proxy counsel for Mr
V5 e 1282283 Vikran Vashi_stha says the applicant does not want
g{g\?tj, Do to proceed with this Contempt Petition
‘\a
Consequently, the Contenpt Petition is

dismisse d as mthdrawm )
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